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Shri T u p a u i: They u id  that 

this was going to remain closed for 
two months.

Mr. 8peaker: Let the hon. Member 
leave all that alone He should only 
ask a question. Die question hour 
should not be utilised to make a 
speech regarding that particular 
matter When is this mill likely to 
be reopened7 That is the question.

Shri Lai Bahadur Shastri: It has
beeq closed for two months, but wc 
think it would be possible to restart 
this mill, and within this period, and 
as early as possible, we shall try to 
do our best and we shall give whatever 
help is possible and see that this mill 
is reopened The Textile Commissioner 
is already going into the matter

Shri Balkrishna Wasnlk: May I
know whether it is a fact that the 
hon. Prime Minister during his visit 
to Nagpur recently assured the 
workers of the Model Mills that when 
he returned back to Delhi, he would 
be discussing the matter with the 
Labour Minister, and if so what has 
happened thereafter7

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal
Nehru): When I was in Nagpur, or 
rather in Wardha, I received two 
deputations in regard to the closure of 
these mills, and they gave me memo­
randa All I could tell them was that 
I felt that the situation demanded as 
early action as possible, because, of 
course, large numbers of people were 
involved, and because very grave 
charges were made against the owners 
who had closed down the mills And 
from that point of view, from the 
point of view of the workers as well 
as the effective investigation of those 
charges, early action should be taken 
I said that I would communicate 
immediately with the Labour Minis­
ter which I did on my return. Imme­
diately I sent those memoranda and 
wrote to the Labour Minister.

Shri M B. Thakore; May I know
the decision taken by the Government 
regarding the closure of the cotton 
mill in Gujerat*

Mr. Speaker: This does not refer to
it This is about Nagpur.

Shri Lai Bahadur Shastri: I may
add about this particular mill, that 
we have received a communication 
only today from the Bombay Govern­
ment. They have said that they pro­
pose to take it over. We are consider­
ing this matter today, this afternoon, 
at about 3 o'clock, in a meeting of 
the National Industrial Corporation

S h o r t  N o t ic e  Q u e s t io n s

SN.Q No. 27.

IS hn.
Pakistanis Trespass into Indian 

Territory 
• +

Shri Aasar:
Shri S. M.
Baner)ee:
ShM Hem Barua: 
Shri Vajpayee: 
Shrimat! Ha 
Palchoodfaurl:

Shri P C. Boroeah: 
Shri Barman:

Will the Prime Minister be pleased
to state

(a) whether it is a fact that 300 
armed Pakistani Nationals trespassed 
mto Indian territory on the 10th 
April, 1959 in Baragor&ljhar under the 
Dinhata Police Station in Cooch- 
Behar;

(b) whether it is a fact that they 
have damaged and looted property, 
burnt houses and assaulted Indian 
nationals;

(c) if so, the total amount of pro­
perty damaged, the total number of 
houses burnt, total amount of pro­
perty looted and number of persons 
injured and dead;

(d) whether Government have taken 
any action; and

(e) if so what’
Hie Deputy Minister of Extenal 

Affairs (Shrimati Lahahml Meaea>:
(a) to (c). On the 10th April, 1989, 
at about 1400 hrs a band of 390 
Pakistani nationals armed with 
swords, daggers and other weapons 
trespassed Into Indian territory tnd
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raided tfae Indian village of Barna­
rd  Ohara. JL No. 570, P.S. Dinhata, 
District Cooch-Behar. The Pakistanis 
alter setting fire to 11 koines forcibly 
took away 36 bead of cattle. During

• the course of resilience offered by tfae 
villager* one Indian national, Chandra 
Mahan Barman, was seriously injured 
aad latar Succumbed to his injuries.

The details of property damaged 
are awaited.

(d) and (•). The Deputy Commis­
sioner, Cooch-Behar immediately got 
into touch with his opposite number 
in East Pakistan as a result of which 
Pakistani authorities agreed to return 
28 heads of cattle which they said 
they had been able to trace and pro­
mised to return the others as soon as 
traced. It was also agreed that people 
should not congregate on the border 
to create mischief and that a joint 
survey o f the actual damage caused to 
property and houses along the border 
be held on 20th April.

Hie Government of India have 
lodged a protest with the Government 
at Pakistan about this raid and have 
reserved the right to claim compensa­
tion for loss of life and property.

Hie latest message from the Deputy 
Commissioner, Cooch-Behar, says that 
the situation is peaceful and there 
have been no further incidents.

Shri Amur: May I know whether 
any reply to the note of protest lodged 
with the Pakistan Government has 
been received; if ao, the nature there­
of?

Shrimati U W iail Meaan: I have no 
knowledge of any reply to it

Shri Assart The hon. Prime Minis­
ter, in reply to a question in the 
R*jya Sabha, atatad that military has 
been put in charge of the eastern 
frontier. Kay I know what exactly 
is meant? Are we to understand that 
the border is to be guarded by the 
Army, and the State Government will 
not be directly responsible?

The M m  Mtwlalw aad MUWar ak 
IT itw al JUNn (Shri Jawmharlal

Nehra): What I meant is that the 
charge or responsibility is given to 
the military. They may take such 
steps as are necessary either them­
selves or through the police. Normally, 
no border is guarded, every yard of it 
is not guarded by armed forces, but 
they are placed in more or less 
numbers at various points, so that the 
responsibility is with the Army, and 
when they so decide they put forces 
in one particular place or add to it.

Shri S. M. Banerjee: In reply to a 
previous adjournment motion, the 
hon. Deputy Minister gave the same 
reply as she has given today. May I 
know whether any more facts were 
available, and whether reports have 
also been received, and what was the 
quantity of actual loss? That is wha' 
I want to know.

Shrlfloati U tahiri Menon: That is 
given in the original answer. As for 
repeating the same thing, the fact: 
that I gave at that tune were the same. 
They were facts which were got from 
authoritative sources. Therefore, we 
cannot change the facts in order to 
suit the convenience of the hon 
Member

Mr. Speaker: He only wants to 
know whether there is any additional 
information.

Shrimati Ijikshmi Menon: The
additional information is that 23 head 
of cattle has been traced, and more 
cattle are being traced.

Shri S. M. Banerjee: What abouv 
the loss, what is the compensation we 
have claimed from them7 That 1 
want to know.

Shrimati l<akshmi Menon: Details of 
the property damaged are awaited and 
as soon as we get the actual facts, we 
will claim compensation.

Shri Vajpayee: it has been stated 
that the Pakistani nationals who tres­
passed into our territory were armed 
Does it mean that the Pakistani 
authorities have freely distributed 
arms to their citizens in border 
regions, and if so, does the Govern-
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the Police Station Dinhata, 1 a tt*  
from B.O.P. Magirhat and 4 aftUec 
from Dighltari border anti-daeoity

xnent propose any similar counter 
measures?

Shri Jawaharlal Nehru: So far as 
the answer to this question is concern, 
ed, the type of arms mentioned is 
swords, daggers and the like. These 
are not normally distributed by any 
Government. People possess them or 
make them themselves.

Shri Hem Barua: In view of tkft 
fact that a crowd of 250 armed Pakis­
tani nationals entered into our country 
in a gay cavalier spirit of course; and 
caused damage to our life and proper­
ty, may I know what is the depth in 
our territory that they reached firstly; 
secondly, what is the time it took for 
this act of vandalism; and thirdly.. . .

Mr. Speaker: No, no Only one 
question, the first question.

Shri Hem Barua: I will omit the 
word “vandalism”. Thirdly, what is 
the time-lag between the incident and 
the arrival of the police on the spot?

Mr. Speaker: The hon. Minister
need not answer the second question 
and third question, only the first ques­
tion.

Shrimatl f »lr«K" ,> Menon: What is 
the first quesiton?

Mr. Speaker: By the time we como 
to the third question, we forget the 
first question.

There is no meaning in spinning 
this. I will not allow three questions

Shri Hem Barua: I wanted to know 
the depth of our territory which they 
had reached. That is a very simple 
question, and every intelligent mar. 
would put that.

Mr. Speaker: Why did he add two 
more questions? The hon. Member 
creates confusion. Why did he ask 
three questions?

Shri Hem Buna: There was on* 
sentence only.

Shrimatl Lakahuil M M : The
period of the raid lasted for about 
80 minutes, and the place of occur­
rence at the incident is 15 miles from

centre. At the time of the raid, the • 
strength of police station consisted ef 
5 officers, 15 constables and the BXJ.P. 
one officer and IS men, while the anti- 
dacoity centre had only seven men 
Because the incident took place far 
away from these places, naturally the 
aid could not be sent at once

Shri Hem Barna: She has answered 
two of my questions. The third ques­
tion is about the time involved in the 
raid.

Shrimatl I«akshml Menon: I said it
was 20 minuted.

Shri Banian; Are we to understand, 
that the nearest police or border pro­
tection force was as far as four miles 
distant from the border, that they 
could not render any help though the 
raiders burnt eleven houses and did 
so many other things? Are there no 
protection forces, no pickets, near 
about the border?

Shrimatl Lakshml Menon: It ha*
already been said that we do not have 
police stations all along the border. 
They are at intervals.

Shri Hem Barna: May I know whe­
ther it was Id Day and whether it 
had an effect on their psychology?

Mr. Speaker: Shti Banerjee:

Shri S. M. Banerjee: Since claim­
ing compensation from Pakistan will 
be a difficult job, may I know whether 
the Government of India will give 
some compensation or financial aid to 
those whose Rouses have been looted 
and burnt?

Shri Jawaharlal Nehru: This is, as 
far as one can make out, a normal 
case of dacoity. Suppose there is a 
dacoity.........

Shri 8. M. Banerjee; Dacoity by 
foreigners.

Shri Heat Banu: Committed on the 
border on the Id day.
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A M  Jawaharlal Nehm: If feat 
daeoity had taken place within the 
territory of the country it would have 
been taken as a daeoity. It is not; I 
think, correct in this particular ease- 
other cases may be different—to 
connect it with Government in any 
way. They came and lifted cattle and 
had gone away. Some of the cattle 
has been recovered and we have told 
them that we are claiming compensa­
tion from the other Government

Indian Consul-General in l,hs—

+
No 2R / Shrl S‘ A Mehdi:8.N.Q. No. 28. ^ Shrj Nath Pai;

Will the Prime Minister be pleased 
to state:

(a) whether it is a fact that our 
Consul General in Lhasa was subjrci- 
ed to restrictions regarding his movt 
ments since the current unrest m 
Tibet;

(b) if so, nature of the >e resirk- 
tions; and

(c) whether these restrictions aj>> 
still in operation7

The Deputy Minister of External 
Affairs (Shrimati Lakshnu Menon):
(a) to (c) For some days after fight­
ing broke out in Lhasa on the 20th 
March it was impossible for the 
Consul-General and his staff to go out 
of the premises of the Consulate Gene­
ral. The Vice-Director of the Foreign 
Bureau told the Consul-General that 
in their own interest, except for very 
essential work the personnel of the 
Consulate General should not leave 
their premises. Chinese troops who 
were posted just outside the premises 
did not allow any person to go out of 
the premises or come in. When the 
Consul-General wished to go out on 
the 20th March to see the Indian 
nationals and send soma members of 
his staff to the market, the Chinese 
guards informed him that they had to 
take up the matter with the Foreign 
Bureau. The Consul-General found it 
difficult even to send'a letter to the 
Foreign Bureau. Two or three oavs

later, he was told by the guard that 
persons who were in possession of 
identity cards with photographs 
endorsed by the Foreign Bureau would 
be allowed to leave the premises. On 
or about the 8th April the Chinese 
Foreign Bureau returned the identity 
cards sent to them for endorsement 
and thereafter difficulties about the 
movement of the staff disappeared. 
The Consul-General was informed by 
the Foreign Bureau on April 11 that 
only cars with special permits of the 
Military Control Commission could be 
used. He would be provided with a 
car by the Control Commission when­
ever he required one. On the 17th 
the Foreign Bureau informed the 
Consul-General that he could use the 
Consulate car without any special 
permit and that the staff of the Con­
sulate-General also could leave the 
premises without showing then 
identity cards or passports of the 
guards. Since then all restrictions 
appear to have been removed.

Shri S. A. Mehdi: Is it a fact that 
even wireless connection was cut off 
for some time after that7

Shrimati l«akahmt Menon: No, Sir
Shri Vajpayee: Are we to under­

stand that our Mission in Lhasa was 
virtually under house arrest in those 
days?

The Prime Minister and Minister of 
Externa] Affatm (Shri Jawaharlal 
Nehru). No, Sir; that would not be 
correct The facts indicate that con­
ditions were such in Lhasa, if I may 
say so, that for some time it was not 
completely under the control of the 
Chinese authorities. As soon as they 
came more or less under their control, 
they permitted the staff of the Con­
sulate to go out; but not during the 
period when presumably the con­
ditions were not wholly under their 
control.
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